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INVITATION FOR EXPRESSION OF INTEREST FOR ANURADHA REAL ESTATE DEVELOPERS
PRIVATE LIMITED HAVING REAL ESTATE PROJECT AT Malad West, Mumbai 400064
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor

Anuradha Real Estate Developers Private Limited
CIN: U45400MH2009PTC196597
PAN:

Address of the registered office

1069, NEAR BALAJI SCHOOL, VLG MALAD WEST, BHD
EVESHINE MALL MUMBAI City, MH 400064 IN

URL of website

Not available

Details of place where majority
of fixed assets are located

At the address mentioned in Point No. 2 above

Installed capacity of main
products/services

Land admeasuring 3823.90 Sq. Mtrs. (Net Area) of CTS
No. 1069A/2A/1 of Village: Malad (South), Ta:
Borivali, Malad (West) and Registration Dist& Sub Dist
of Mumbai City, Mumbai Suburban.

RERA Regn: P51800011594 with Project Name: Royal
Accord

Quantity and value of main
products/services sold in last
financial year

As per RERA:

No. of Units Proposed 147

No. of Units Booked: 100 (8459.25 Sq. Mtrs.)
Unsold: 47 Units (4213.12 Sq. Mtrs.)

No. of Employees/Workmen

NIL

Further details including last
available financial statements
(with schedules) of two years,
list of creditors, relevant dates
for subsequent events of the
process are available at:

Physical Address: 301, Shoppers Plaza-4, Opp BSNL, C.
G. Road, Ahmedabad 380006.

Email id: cirpanureal@gmail.com

Detailed Invitation for submission of EOI inter-alia
comprising eligibility criteria and other requisite details
can be obtained by visiting office or sending an email.

Eligibility for resolution
applicants under Section
25(2)(h) of the Code is
available at:

IAs mentioned in Point No. 8 above

10.|Last Date for receipt of [07/09/2023
expression of interest
11, Date of issue of provisional list [17/09/2023

of  prospective  resolution
applicants



mailto:cirpanureal@gmail.com

12./Last date for submission of
objections to provisional list

22/09/2023

13.| Process email id to submit Eol

cirpanureal@gmail.com

Resolution Professional

Anuradha Real Estate Developers Private Limited (under CIRP)
IBBI/IPA-001/1P-P01847/2019-2020/12862

AFA No. AA1/12862/02/120624/105814 valid till 12/06/2024
301, Shoppers Plaza 4, Opp. BSNL, C G Road, Ahmedabad 380006

email: cirpanureal@gmail.com
Mobile No- 9824407788

Date-22/08/2023
Place- Ahmedabad
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IN THE COURT OF SMALL CAUSES
AT MUMBAI (BANDRA BRANCH)
R. A.E. & R. SUIT NO. 119 OF 2018

SHRI SALIM HAJI ABDUL VOHRA
Aged about 63 years, Occ.: Business
Residing at Plot No.53/A, Pushpa Park,
Road No.4, Daftary Road,

Malad (East), Mumbai-400097.

VIS.

1. SHRI ABDUL GANI

MOHAMMAD USMAN

Age & Occ.: Not Known,Adult,

Mumbai Inhabitant, Residing at

Flat No. 510, 5th floor, Umara Park,

B Wing, Building No.3,Pathanwadi,

Malad (East), Mumbai-400097
2. MR. JAMTARAM DEVAI

(Full name not known) Age &

Occ.: Not Known, Adult,Mumbai

Inhabitant, Residing at Room No.4,

Salim Haji Abdul Chawl, Islampura,

Kurar Village, Malad (East),

Mumbai- 400097.

....Defendants

To,
The Defendants No.2 abovenamed,
Whereas the Plaintiff abovenamed has
instituted the suit against the Defendants
praying therein that the defendants be
ordered and decreed to handover to the
plaintiff the vacant and peaceful
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pc ion of the suit premises viz.
Room No. 4, admeasuring 10" x 16'
situated on the land bearing Survey No.
23, Hissa No.1/1 and corresponding to
C.T.S. No. 355 (pt) of village Malad,
Taluka Borivali, M.S.D. lying and being in
the area known as Salim Abdul Chawl,
Islampura, Kurar Village, Malad (East),
Mumbai 400097 to the plaintiff and for
other reliefs.

You are hereby summoned to file your
Written Statement with a list of
documents relied upon on or before 25th
August, 2023 at 02.45 P.M. and appear
before the Court Room No. 32 in person
or by a duly authorized Pleader of the
Court, duly instructed and able to answer
all material questions relating to the suit.
You will bring with you or send by your
Pleader, any documents in which you
intend to rely in support of your defence
and you are hereby required to take
notice that in default of filing the Written
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Public Notice

Notice is hereby given to the public at
large that Mrs. Jeanette Constance
D’Souza alongwith Mrs. Janice C.
Fernandes, held 5 (Five) fully paid-
up shares of the face value of Rs.50/-
(Rupees Fifty Only) each bearing
distinctive numbers 001 to 005 (both
inclusive) (hereinafter referred to as
the “said Shares”) comprised in
original Share Certificate No. 1 dated
6 April 1994 (hereinafter referred to as
the “said Share Certificate”) issued by
Dilkhush (Two) Co-operative Housing
Society Limited bearing Reg. No. BOM /
HSG / TC / 5588 / 91 - 92 / 91
(hereinafter referred to as the “said
Society”) and that my client viz. Mrs.
Janice C. Fernandes having corresp-
ondence address at 101, Dilkhush (
Two) Co-operative Housing Society
Limited, Plot No. 42 (Old No. 28), St.
Paul Road, Bandra (W), Mumbai -
400 050 is unable to trace the original
of the said Share Certificate and
accordingly she has intimated to the
said Society and police authorities that
she has lost / misplaced the same. As
a part of the process for applying for
issuance of duplicate of the said Share
Certificate from the said Society, my
client has instructed me to issue this
public notice inviting from the public at
large for any claims or objections
towards the activity of the said Society
issuing duplicate of the said Certificate
in the name of my client in lieu of the
lost / misplaced original of the said
Certificate, which claims or objection
are to be intimated in writing to the
undersigned within 14 (fourteen)
days from the date of publication
hereof, failing which, any such
alleged claim or objection shall be
deemed to have been waived /
abandoned /not in existence and the
said Society shall complete the process
of issuing the duplicate of the said Share
Certificate to my client.
Place: Mumbai
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CORRIGENDUIVI

Branch Office: ICICI Bank Ltd., Office Number
0ICICI Bank|201-B, 2nd Floor, Road No 1 Plot No-B3, WIFI

IT Park, Wagle Industrial Estate, Thane,

Maharashtra- 400604
Refer to the advertisement of the Physical Possession Notice
published in Free Press (Eng), Mumbai Edition on publication
July 18,2023, page no. 10, under the Borrower’s name Laxman Deepak
Pachkale, LAN no. LBMUMO00005175349. Due to an inadvertent
mistake in the Demand Notice Date was mentioned as July 06, 2021
instead of February 08, 2022 We therefore, request to read it as
February 08, 2022 while the other contents in the above said notice
remains unchanged.

Date :August 23, 2023
\Place : Mumbai

Authorized Officer
ICICI Bank Limited)

dotel §o Canara Bank

AGow. of India Undertaking

I [f fRifedhe Syndicate I

STRESSED ASSETS MANAGEMENT BRANCH : Canara Bank Building,
'B" Wing, 8" Floor, C-14, G-Block, Bandra Kurla Complex, Bandra (E), Mumbai-400 051, MH.

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s)
that the below described immovable properties mortgaged / charged to the Secured Creditor, the
Symbolic Possession of which has been taken by the Authorized Officer of Canara Bank, will
be sold on “As is where is “As is what is’, “Whatever There is” and “without recourse” basis
on 11.09.2023 for recovery of ¥ 17,92,52,81,623.17 (Rs. One Thousand Seven Hundred Ninety Two
Crores Fifty Two Lakhs Eighty One Thousand Six Hundred Twenty Three and Paise Seventeen
Only) (As on 31.07.2023 Plus further interest and charges from 01.08.2023 till the date of realization)
due to the Stressed Assets Management Branch, Mumbai of Canara Bank from M/s. Videocon
Industries Limited, situated at Fort House, 2" Floor, 221, D. N. Road, Fort, Mumbai-400 001
(India).

I X S

HROT SER AT Svare AT &Y, A1y arefer i oy - R, argepT-aws,
RTcET-TTeeR AT RIS JAET 2 {U/ |, &3S - 9 39T, 293 (9900
3 AY), 3 A s EeR At et fHeed, Ao & i (rgdie)-
e fires rArSTTes ST < frRmEraTey BRaTeRer R 4 Wy SFERY AR
JITRATTT TR PIIH BT PRRT (et Horer AT doet afe. T fAasairer
GRIGR JEIel THI0T 3T, 5. I SYRA BB E, 4. STy Fg=ar aiett, 4. FHem
Y. TS AT I, . ARG AT e, &Y. AR I e, TSV - Hof -

INVITATION FOR EXPRESSION OF INTEREST FOR
ANURADHA REAL ESTATE DEVELOPERS PRIVATE
LIMITED HAVING REAL ESTATE PROJECT
AT Malad West, Mumbai-400 064.

(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS
ANURADHA REAL ESTATE DEVELOPERS PRIVATE LIMITED

CIN: U45400MH2009PTC196597
PAN: AAICA0323K

1Name of the corporate debtor

ey, argeT-aws, freer-arerer. T ar AR Hofavard I @ R Seord
ProreaT el AT ST HIOTTET BIVATET FhR gah, fRaeer arerr ordr
I PIVCATE FHRAT PIVIIET Aol RIINT TITHT AY T BRIGIIE &
Arfe=r afRrg TR 9 4 =i 31T STl oIt &R ST Aigardr. ar
STHTOY H ST BRehel 7 SR 3TeFaT hIUEY ST STaT Rig 7 JredT a1 fAigseeit
A PIOTET PIORATET TPRAT 8, RATEY AR SRIAT SRIART =1 A
ST Gefeh ArgT ferel 3, 3R e H1SY Srefer Wewel sHaeR qof &dret,
e ST HIVTTE TehRIAT Sl STl STVIR T8 & HaT Bl
A&/ -
s, firdtent . wred (= e TESIe)

A R, WA, 4§, ITLH - 0, TR, Hifearell, §aE - Yo o0 gl.

E-mail: adv.priyanka611217@gmail.com Mobile No.: 8369526096
WY@ TS, AR, FERTG famicp: 23/00/3033

Reserve |Earnest Money

Description of the Property price (in2) | Deposit (in3)

1) All that part and parcel of the property - Unit No. 9, Ground Floor,
Admeasuring 12344 sq. mtrs. Building No. 2 (A-3) Millenium Business | 90,00,000/- | 9,00,000/-
Park Sector No. 1, Plot No. MBP-2, A Block, Trans Thane Creek Industrial | (Rs. Ninety |(Rs. Nine Lakhs

Area, (TTC), Village : Mahape, Taluk & Dist. : Thane, Navi Mumbai in the | Lakhs Only) Only)
name of Redmond Properties and | Pvt. Ltd.

2) All that part and parcel of the property - Unit No. 10, Ground Floor,
Admeasuring 12344 sq. mtrs. Building No. 2 (A-3) Millenium Business | 90,00,000/- |  9,00,000/-

Park, Sector No. 1, Plot No. MBP-2, A Block, Trans Thane Creek Industrial | (Rs. Ninety |(Rs. Nine Lakhs

Area, (TTC), Village Mahape, Taluk & Dist. : Thane, Navi Mumbai in the | Lakhs Only) Only)
name of Dazzing Properties and Pvt. Ltd.

3) All that part and parcel of the property - Unit No. 11, Ground
Floor, Admeasuring 12344 sq. mtrs. Building No. 2 (A-3) Millenium | 90,00,000/- | 9,00,000/-

Business Park, Sector No. 1, Plot No. MBP - 2, A Block, Trans Thane
Creek Industrial Area, (TTC), Village Mahape, Taluk & Dist. : Thane, Navi | Lakhs Only)
Mumbai in the name of Figzic Properties and Pvt. Ltd.

(Rs. Ninety |(Rs. Nine Lakhs
Only)

The Earnest Money Deposit shall be deposited on or before 08.09.2023 up to 5.00 p. m.

Details of EMD and other documents to be submitted to service provider on or before 08.09.2023
upto 5.00 p. m.

Date of inspection of properties with prior appointment with Authorized Officer as below:

FORM ‘2’
(See sub-rule [11(d-1)] of rule 107)
POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Whereas the undersigned being the Recovery Officer of the
Sangli Sahakari Bank Ltd. Mumbai under the Maharashtra
Co-operative Societies Rules, 1961 issued a demand notice dated
30.01.2020 calling upon the Judgement Debtor Mr. Jitendra Suresh
Pawar, Mrs. Aakanksha Jitendra Pawar and Mr. Sanjay Datta Patil and
its sureties Deepak Maruti Surve and Mr. Surendra Rajaram Jadhav to
repay Rs. 25,86,609/- (Rupees Twenty Five Lakhs Eighty Six
Thousand Six Hundred and Nine only) on or before 20.02.2020 from
the receipt of the said notice and the Judgement Debtors having failed
to repay the amount, the undersigned has issued order for Notice
before Attachment dated 30.07.2022 and issued Notice dated
01.12.2022 for taking possession of attached the property described
herein below.

The Judgement Debtors having failed to repay the amount,
notice is hereby given to the Judgement Debtor, Sureties and the
public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on
him under rule 107 [11(d-1)] of the Maharashtra Co-operative
Societies Rules, 1961 on 07.12.2022.

The Judgement Debtor in particular and the public in general is
hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the Sangli Sahakari Bank

1069, Near Balaji School, VIG Malad West, BHD Eveshine Mall
Mumbai City, MH-400064, IN.

Not available

2,|Address of the Registered Office

3,|URL of website

4,[Details of place where majority of fixed assets are|
located

5 Land admeasuring 3823.90 Sq. Mtrs. (Net Area) of CTS No.
1069A/2A/1 of Village : Malad (South), Ta. : Borivali, Malad
(West) and Registration Dist & Sub Dist of Mumbai City,
Mumbai Suburban.

RERA Regn. : P51800011594

with Project Name : Royal Accord.

Asper RERA:

No. of Units Proposed 147; No. of Units Booked: 100 (8459.25
Sq. Mtrs.); Unsold : 47 Units (421312 Sq. Mtrs.)

7|Number of Employees / Workmen NIL

At the address mentioned in Point No. 2 above

Installed capacity of main Products / Services

6./Quantity & Value of main products /
Services sold in Last Financial year

8,Further details including last available financial| Physical Address : 301, Shoppers Plaza-4, Opp. BSNL,
statements (with schedules) of two years, list of|C.G. Road, Ahmedabad-380 006.

creditors, relevant dates for subsequent events of the| Email id : cirpanureal@gmail.com

process are available at : Detailed Invitation for submission of EOI inter-alia
comprising eligibility criteria and other requisite details
can be obtained by visiting office or sending an email.

Eligibility for resolution applicants under Section 25(2)
'|(h) of the Code s available at:

.[Last Date for receipt of expression of interest

1Date of issue of provisional list of prospective|
resolution applicants

As mentioned in Point No. 8 above

=

07.09.2023

17.09.2023

E-Tender Notice

GENCO

Maharsrra Siate Powsr Goneratan Ge. Lt

Chandrapur Super Thermal Power Station MAHAGENCO,
invites Proposals from reputed and experienced Companies
to Participate in the Competitive bidding Process to following
Tenders.

S. | Tender NO(Rfx No) / Description / Estimated Cost in
N. Rs.

1 |3000041308/Annual Maintenance Contract for Fly, Coarse
and Bottom Ash Evacuation System of Unit#7 for 2 years/
Rs.7066694.66

2 |3000041362/Annual maintenance contract for servicing of
pneumatic power cylinder of Unit-3 to 4 at CSTPS,
Chandrapur/ Rs.468065.65

3 [3000041373/Various job work & machine maintenance
works in workshop 210MW on as & when required basis at
CSTPS, Chandrapur/Rs.1156259/-

4 |3000041379/Work of design, manufacturing, supply,
erection and Commissioning of modulating SADC dampers
for U#4 during AOH at CSTPS, Chandrapur/Rs.4930000/-

5 |3000041380/Annual work Contract for Engaging operators
for operation of Vibratory Compactor & Loco assistance at
Coal Handling Plant- A&B, CSTPS for two years/
Rs.7626027.42

6 |3000041382/Annual contract for providing 9 Nos. Drivers
on hire basis to drive departmental road vehicles for two
years at CSTPS, Chandrapur/Rs.5455290/-

2.|Last date for submission of objections to provisional list| 22.09.2023
3.|Process email id to submit EOI cirpanureal@gmail.com

sd/-

CA Arpan Maheshkumar Shah
Resolution Professional

s Private Limited (under CIRP)
IBBI/IPA-001/IP-P01847/2019-2020/12862
AFA No. AA1/12862/02/120624/105814 valid till 12/06/2024

Anuradha Real Estate D lop

Above floated tender published in MAHAGENCO online
Portal. For the detailed Tender document, interested bidders
should visit SRM Website https://eprocurement.
mahagenco.in for (Sr.No.01 to 06) For any query Contact
N0.8554991818. Sdl-

CHIEF ENGINEER (O&M)

Ltd. Mumbai for an amount aggregating to Rs. 25,91,648/- (Rupees
Twenty Five Lakhs Ninety One Thousand Six Hundred and Forty Eight
only)as on 30.11.2022 and further interest on the principal amount
mentioned in Recovery Certificates.
DESCRIPTION OF THE IMMOVABLE PROPERTY

Room No. 3, admeasuring 283 square feet carpet area on Ground
Floor, Plot No. 20, Narayan Jadhav Road, Jail Road, Village
Umerkhadi, Chinchbunder, Mumbai-400 009 standing on the land
bearing C. S No. 1847, C.T.S. No. 143/30 within the registration District
and Sub-District at Mumbai City.

[DATE AND TIME OF INSPECTION [06.09.2023 between 11.00 a. m. to 2.00 p. m. (with prior appointment)|
Date up to which documents can be deposited with Bank is 08.09.2023 up to 5:00 p. m.

For detailed terms and conditions of the sale, please refer the link “E-Auction” provided in Canara
Bank's website (www.canarabank.com) or may contact Mr. Manoj Kumar Gupta, Authorized
Officer / Chief Manager, Canara Bank, Stressed Asset Management Branch, Mumbai (Mob.
No. : 98282 34344) or Mr. Sunil Kumar Shaw, Senior Manager (Mob No. :98318 67810); e-mail
id : ch15550@canarabank.com during office hours on any working day; or the service provider
M/s. C1 India Pvt. Ltd., www.bankeauction.com, Udhyog Vihar, Phase-2, Gulf Petrochem
Building, Bldg. No. 301, Gurgaon, Haryana-122015 (Contact No. +91-1244302000, 20, 21, 22, 23,
24 Mr. Bhavik Pandya, Mobile No. 88666 82937 Email : maharashtra@clindia.com OR Email :
support@bankeauctions.com).

(S. M. Jadhav)
Special Recovery Officer,
(Sangli Sahakari Bank Ltd. Mumbai)

sd/-
Authorised officer
Canara Bank, Stressed Asset Management Branch, Mumbai

Date :
Place : Mumbai

Date :22.08.2023
Place : Mumbai

ALLCARGO TERMINALS LIMITED

(CIN: U60300MH2019PLC320697)
Regd. Off.: 4" Floor, A Wing, Allcargo House, CST Road, Kalina, Santacruz (E), Mumbai — 400 098.
Tel No.: +91 22 6679 8100

Website: www.allcargoterminals.com Email: investor.relations @allcargoterminals.com

Ingenuity In Motion

Extract of Standalone and Consolidated Un-Audited Financial Results for the Quarter ended June 30, 2023

(% in Lakhs except earnings per shares)|

Date :22.08.2023  Add.: 301, Shoppers Plaza 4, Opp. BSNL, C G Road, Ahmedabad-380 006,
Place : Ahmedabad email : cirpanureal@gmail.com Mobile No. 9824407788 CSTPS, CHANDRAPUR
T,
<4}> VIP CLOTHING LIMITED ; *  gEE - foRR IR AU AT
VIE Registered Office: C-6, Road No.22, M.1.D.C., :
v Andheri (East), Mumbai - 400 093, "%V HET st foRR, forw (uﬁ) ’

Website: www.vipclothing.in; Email ID: investor.relations @viporg.com
Tel : 91-2825 7624; Fax : 91-22-2837 1023
CIN: L18101MH1991PLC059804
Information regarding 33rd Annual General Meeting to be held
through Video Conference/Other Audio-Visual Means

NOTICE is hereby given that the 33 Annual General Meeting (‘(AGM’)
of the members of the Company is scheduled to be held on Thursday,
September 14, 2023 at 11.30 a.m. through Video Conference (‘VC’)/
Other Audio Visual Means (‘OAVM’) without physical presence of the
members at a common venue, in compliance with the provisions of
the Companies Act 2013, MCA circular dated May 5, 2020 read with
circulars dated April 8, 2020, January 13, 2021, December 14, 2021,
May 05, 2022 and December 28, 2022 (collectively referred to as
‘MCA Circulars’) and SEBI circular dated May 12, 2020, to transact
the business as set out in the Notice convening the 33 AGM.

In compliance with the said MCA circulars and SEBI circular, electronic
copies of Notice of 33 AGM and Annual Report for the Financial Year
2022-23 have been sent to all the members whose E-mail IDs are
registered with the Company/the Depository Participant(s) / Registrar
& Transfer Agent (RTA).

Members who have not updated their Email IDs are requested to
update the same by writing to our RTA, Link Intime India Private
Limited at rnt.helpdesk @linkintime.co.in. The Notice of 33¢ AGM and
Annual Report for F.Y. 2022-23 is also be made available on Company’s
website: www.vipclothing.in, website of Stock Exchanges i.e., BSE
Ltd. www.bseindia.com and National Stock Exchange of India Limited
www.nseindia.com.

Standalone Consolidated
Sr. Particulars Quarter Quarter Year ended Quarter Quarter Year ended
No. ended ended March 31, ended ended March 31,
June 30, 2023 |June 30, 2022 2023 June 30, 2023|June 30, 2022 2023
(Un-Audited) | (Un-Audited) Audited (Un-Audited) | (Un-Audited) Audited

1 | Total Income from Operations 12,366.27 11,225.52 46,850.95 18,069.25 16,929.68 70,570.87
2 | Net Profit for the period (before tax, exceptional and/or extra ordinary items) 1,043.76 1,669.97 7,592.04 1,057.89 2,268.25 7,561.23
3 | Net Profit for the period before tax (after exceptional and/or extra ordinary items) 1,043.76 1,669.97 7,592.04 1,057.89 2,268.25 7,561.23
4 | Net Profit for the period after tax (after exceptional and/or extra ordinary items)

but after share of profits from joint ventures 870.81 1,390.91 6,133.36 899.58 1,876.20 5,879.35
5 | Total Comprehensive Income for the period [Comprising profit for the period

(after tax) and Other Comprehensive Income (after tax) ] 862.78 1,382.66 6,101.26 891.78 1,867.95 5,848.14
7 | Equity Share Capital 4,913.91 0* 0* 4,913.91 0* 0*
8 | Reserves (excluding Revaluation Reserve) 13,227.61 15,662.47
9 | Eamings Per Share (Face Value of ¥ 2/- each)

For continuing and discontinued operations

1. Basic : 0.35 39,74,029 1,75,23,886 0.37 52,04,435 | 1 ,64,46,257

2. Diluted: 0.35 0.57 250 0.37 0.74 2.34
* Denotes less that Rs. 1 lakh
Notes:

1 The above is an extract of the detailed format of financial results for the quarter eneded June 30, 2023 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and
Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Annual Financial Results are available on the websites of the Company at www.allcargoterminals.com
and wesbite of BSE Limited at https://www.bseindia.com/ and National Stock Exchange of India Limited at https://www.nseindia.com/

2 The above results have been reviewed by the Audit Committee and approved by the Board of Directors of the Company at their Meetings held on August 21, 2023.

For and on behalf of the Board of Directors

Allcargo Terminals Limited
Sd/-

Suresh Kumar Ramiah
Managing Director
(DIN:07019419)

Date: August 22, 2023
Place: Mumbai

PUBLIC NOTICE

General public is hereby informed that our client, M/s. Muthoot Finance Ltd. (GSTIN 32AABCT0343B1Z7), Registered Office: 2nd Floor, Muthoot Chambers, Banerji Road,
Kochi-682018, Kerala, India CIN: L65910KL1997PLC011300, Ph: +91 484-2396478, 2394712, Fax: +91 484-2396506, mails@muthootgroup.com,
www.muthootfinance.com is conducting Auction of ornaments (NPA accounts for the period up to 30.06.2022 & Spurious/Low quality accounts for the period up to 31.03.2023),
pledged in its favour, by the defaulting Borrowers, as detailed hereunder. All those interested may participate.
First Auction Date: 31.08.2023
Sawantwadi: MAL-4437, 4591, 4626, 4639, 4699, 4723, 4752, 4811, 4891, 4900, 4924, 4960, MDD-46, 102, MDL-163, 214, 256, 260, 265, MHL-108, 204, 295, 300, 301, 302,
328, 363, 478, 494, 503, 519, 526, 536, MSL-15231, 15450, 15575, 15596, 15628, 15642, 15660, 15697, 15727, 15742, 15759, SRS-5, 54, 71, 81, 84, 85, 90, 101, 103, 104, 106,
121,122, 123, 127, 158, 161, 166, 168, 169, 173, 174, 186, 189, 203, 209, 220, 221, 226, 253, 257, 265, 282, TOS-9, WBP-47, Malvan-Sindhudurg: MAL-4693, 4731, 4823,
4829, 4856, 4876, 4923, 4939, 4960, 4963, 4982, 4984, 5039, 5042, 5078, 5118, MDD-8, MDL-28, 51, 55, 71, 137, MHL-138, 189, 198, 199, 209, 210, 224, 225, 292, 300, 332,
342, 353, 415, 459, 520, 525, 527, 534, 581, 632, 640, 666, 667, 668, 671, 672, 675, 688, 717, MHP-31, MSL-11860, 12617, 12877, 12898, 12912, 12921, 12938, 13023, 13118,
13160, 13194, 13213, 13239, SRS-24, 36, 37, 39, 44, 52, TMS-12, Kudal: MAL-4853, 5641, 5843, 5846, 5886, 5937, 5977, 5978, 6016, 6035, 6062, 6069, 6070, 6122, 6143,
6151, 6160, 6173, 6177, 6181, 6198, 6268, 6302, 6326, 6334, 6426, 6435, 6436, 6448, 6450, 6460, 6512, 6520, 6521, 6565, 6568, MDL-2, 122, 157, MHL-222, 271, 375, 384,
397, 464, 508, 544, 700, 720, 826, 914, 929, 940, 1007, 1012, 1053, 1054, 1069, 1089, 1092, 1120, 1129, 1147, 1170, 1178, 1240, 1242, 1245, 1259, 1292, 1294, MSL-18427,
18510, 18525, 18560, 18693, 18767, 18843, 18850, 18887, 18889, 18890, 18947, 18970, 18981, 18996, 19003, 19011, 19032, 19046, 19059, 19066, 19073, 19100, 19116,
19119, 19123, 19133, 19134, 19139, 19159, 19182, 19190, 19191, SRS-49, 78, 100, 131, 137, 138, 145, 148, 166, 167, 168, 170, 190, 194, 198, 211, 212, 226, 259, 261, 280,
284, 285, 286, 287, 288, 305, 306, 307, 308, 310, 342, 353, 355, 357, 359, 360, 362, 381, 382, 389, 391, 392, 401, 415, 422, ZIP-3, Kankavli: MAL-11213, 11422, 11864, 11879,
11978, 12087, 12131, 12171, 12312, 12313, 12393, 12419, 12458, 12463, 12480, 12482, MDL-209, 268, MHL-12, 37, 77, 184, 267, 286, 304, 376, 391, 482, 572, 729, 747, 819,
826, 830, 860, 864, 888, 889, 899, 985, 1014, 1117, 1189, 1241, 1304, MSL-15828, 17955, 18182, 18746, 18859, 19388, 19459, 19509, 19592, 19628, 19657, 19676, 19685,
19778, 19816, 19819, 19821, 19855, 19856, 19870, 19873, 19883, 19906, SRS-52, 92, 97, 110, 111, 119, 135, 145, 148, 151, 160, 168, 178, 179, 184, 210, 246, 252, 256, 276,
315, 343, 370, Devgad: MAL-7242, 7293, 7335, 7371, 7416, 7571, 7622, 7688, 7695, 7696, 7724, 7736, 7754, 7757, 7770, 7789, MDL-46, 98, 158, 191, MHL-8, 9, 65, 135, 205,
212, 224, 243, 291, 349, 366, 392, 508, 547, MSL-8332, 8398, 8406, 8465, 8548, 8603, 8605, SRS-25, 48, 49, 55, 65, 67, 68, 69, 71, 73, 92, 97, 111, 125, 140, 149, 165, TCB-15,
16, TON-1, Dodamarg: MAL-5967, 6243, 6277, 6291, 6304, 6320, 6321, 6460, 6482, 6529, 6556, 6564, 6573, 6599, 6707, 6717, 6721, 6736, 6758, 6783, 6786, 6790, 6805, 6827,
6831, 6853, MDD-47, MHL-58, 163, 227, 302, 303, 310, 323, 334, 423, 474, 494, 502, 507, 532, 535, 584, 613, 625, 639, 723, 736, 748, 832, MHP-96, MSL-12816, 12833, 12883,
12930, 13228, 13345, 13358, 13398, 13399, 13436, 13441, 13486, 13549, 13569, 13602, 13625, 13652, 13757, 13771, SRS-7, 31, 32, 45, 47, 56, 68, 81, 86, 88, 89, 90, 93, 110,
155, 165, 171, 172, 185, 186, 189, 194, 197, 201, 212, 219, 220, 223, 248, 275, 286, 306, 317, 319, 321, 347, 356, 385, 386, 390, 435, 456, 467, 481, 486, 527, 534, 589, 614,
623, TMS-6, Vengurla: MAL-4597, 4846, 4847, 4915, 4932, 4985, 4993, 5017, 5027, 5172, 5241, 5246, MDL-70, 129, 206, 225, MHL-171, 303, 380, 436, 438, 513, 515, 529, 535,
671,711,717, 730, MHP-66, 67, MSL-10583, 10627, 10650, 10656, 10679, 10705, 10717, 10748, 10760, 10773, 10774, 10793, SRS-109, 110, 135, 146, 151, 177, 185, 189, 228,
229, 230, TMS-11, 13, Vaibhavwadi: MAL-1841, 2117, 2123, 2130, 2180, 2220, 2224, 2230, 2246, 2283, 2329, 2334, 2337, 2338, 2347, 2378, 2381, MDL-22, 23, MHL-48, 63,
78, MSL-1252, 1294, 1319, 1349, Banda: MAL-1052, 1543, 1581, 1605, 1614, MHL-136, 252, 342, 388, MSL-3458, 3550, 3584, 3753, 3779, 3843, 3928, 3947, SRS-42, 83, 97,
147,152, 157,166, 173, 198, Talere: MAL-941, 1208, 1266, 1318, 1327, 1403, 1429, 1449, 1460, MDL-11, 15, 80, MHL-12, 15, 30, 85, 113, 168, 179, 197, 203, 269, MHP-16, 25,
MSL-1480, 1568, 1583, 1586, 1601, 1610, 1661, 1678, 1697, 1698, 1716, 1727, 1736, SRS-7, 12, 22, 29, 33, 48, 49, 56, 57, 58
Spurious & Low Quality: Devgad: MHL-1546, MLM-71, Dodamarg: MSL-13681
Second Auction Date: 01.09.2023, Auction Centre: First Floor, Patil Tower, Opp. Bus Stand, Sawantwadi, Sindhudurg, Maharashtra .
First Auction Date: 31.08.2023
Lanja: MAL-3831, 3866, 4537, 4634, 4639, 4753, 4801, 4838, 4851, 4905, 4925, 4985, MDL-56, MHL-95, MSL-4832, 4887, 4958, 4988, 5005, 5010, 5042, 5051, 5059, 5095,
5096, 5153, Rajapur: MHL-7, MSL-1061
Second Auction Date: 02.09.2023, Auction Centre: 1392-A, Near Panchayat Samiti, Lanja-Ratnagiri, Maharashtra
First Auction Date: 31.08.2023
Ajara: BTB-114, MAL-359, 518, 520, 542, 553, 576, 604, 605, 607, 611, 624, 636, 639, 680, 721, 726, 750, 760, 761, 767, 771, MDD-3, MHL-13, 29, 105, 151, 190, 210, 262, 288,
295, MSL-2335, 2394, 2432, 2440, 2456, 2469, 2493, 2525, SRS-33, TON-1, Chandgad: BTB-66, 109, 170, MAL-197, 220, 252, 355, 395, 416, 428, 429, 459, 460, 483, 511, 541,
599, 673, 675, 686, 692, 695, 703, 714, 720, 721, 728, 729, 731, MDD-7, 13, 14, MDL-1, 3, 9, 36, 37, 60, 67, MHL-8, 39, 59, 87, 88, 96, 97, 98, 108, 124, 130, 134, 135, 141, 143,
147, 162, MHP-4, MSL-209, 291, 300, 347, 370, 389, 465, 526, 535, 536, 538, 546, 651, 654, 659, 665, 669, 676, 692, 701, 716, 724, 754, SRS-1, 5, 6, TTB-41, 43, 54, 85
Second Auction Date: 04.09.2023, Auction Centre: Ground Floor, Opp. Sitai Bazar, Mahagav Road, Ajara P.O., Kolhapur District, Maharashtra .
First Auction Date: 31.08.2023
Sholapur: MAL-9260, 9268, 9338, 9361, 9409, 9619, 9642, MDD-147, MDL-300, 335, MHL-116, 244, 287, 389, 400, 492, 815, MSL-36600, 36872, 36984, 36994, 37114, 37239,
SRS-22, 23, 60, 72, 127, Jule Solapur: MAL-3235, 3924, 3937, 3949, 3969, 4168, 4180, 4231, 4303, 4325, 4345, 4350, 4357, 4384, 4400, 4411, 4413, 4415, 4574, 4651, 4680,
4692, 4712, 4733, 4746, MDD-54, MDL-160, 167, 173, 334, 389, 392, MHL-49, 87, 101, 113, 120, 175, 193, 236, 266, 312, 381, 401, 418, MSL-7834, 8162, 8313, 8316, 8396,
8405, 8407, 8448, 8458, 8465, 8474, 8494, 8503, 8634, 8640, 8645, 8659, 8679, 8686, SRS-6, 30, 31, Raviwarpeth-Solapur: MAL-874, 985, 1009, 1053, 1067, 1101, 1117, 1137,
MDD-9, MDL-11, MHL-121, 125, MSL-1793, 1869, 1890, 1937, SRS-13, 28, 37, 57, 66, 67, 77, 97, TON-1, Murarji Peth-Solapur: MAL-1188, 1222, 1280, 1295, 1362, 1381, 1388,
1393, 1400, 1438, MDD-70, MHL-78, 161, 162, 163, 218, 258, MSL-1561, 1566, 1776, 1899, 1906, 1936, 1945, 1985, SRS-24
Spurious & Low Quality: Jule Solapur: MAL-4243, MSL-9335
Second Auction Date: 06.09.2023, Auction Centre: 643 Bhattad Complex, Near Rahi Hospital, Tilak Chowk, Sholapur, Maharashtra-413002
The auctions in respect of the loan accounts shown under the branch head will be conducted at the respective branches.
However, please note that in case the auction does not get completed on the given date(s), then in that event the auction in respect thereto shall be conducted/continued on
Second Auction date at given auction centre, and further in case the said ornaments are still not successfully auctioned on these dates then such auction shall be continued on
subsequent days thereafter, at this same venue. No further notices shall be issued in this respect.

Kohli & Sobti, Advocates, A 59 A, First Floor, Lajpat Nagar-Il, New Delhi-110024
Note: Customers can release their pledged ornaments before the scheduled auction date, against payment of dues of our client. Customer can also contact to Email ID:
recoverynorth@muthootgroup.com or Call at 7834886464, 7994452461

The Company is providing remote e-voting facility (‘remote e-voting’)
to all its members. The remote e-Voting period shall commence on
Monday, September 11, 2023 at 10.00 a.m. and will end on
Wednesday, September 13, 2023 at 5.00 p.m. During this period,
Members of the Company holding shares either in physical form or in
dematerialized form as on the (Cut-off date) Thursday, September
07, 2023 may cast their vote electronically.

For VIP Clothing Limited
Sd/-

Archana Mungunti
Company Secretary
Membership No.: A31071

Date : August 23, 2023
Place : Mumbai
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R. C. Marg Chembur Branch: Kumkum Bidg, Opp. Fine Arts,
R. C. Marg, Chembur - 400071

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

“APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6)]

E-Auction sale notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to rule 6 (2) & 8 (6) of Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property
mortgaged/ charged to the Secured Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will
be sold on “As is where is”, “As is what is” and “Whatever there is” for recovery of below mentioned account/s. The details of Borrower/s / Guarantor/s/
Secured Asset/s /Dues/Reserve Price/e-Auction date & time, EMD and Bid Increase Amount are mentioned below-

Sr. | Name & Add of /s Description of the i property with Total Dues Date & Time of | (1) Reserve Price & Status of Property
Lot /Guarantor/s known encumbrances, if any E- auction (2) EMD Amount of the possession Inspection
No. Property (Constructive Date and
(3) Bid IncreaseAmount | / Physical) Time
1. | Mr. Suresh Sawlaram Residential Flat no. 003, Ground Floor,| Rs. 24.35 12.09.2023 | 1. Reserve Price:- Physical 04-09-
Wagh (Borrower) A Wing, Building No. 2, Green Acre| lakhs as on 1.00 p.m. |Rs. 25,56,000/- 2023
Add:-Kamla Raman Nagar |Co Op housing society Itd, Survey No.| 10.08.2023 i K .m.
Nr. Sai Baba Mandir 1112,1/13,1/15,1/16,1/17 and 210, Village|  plus To |2 EMD Amount:- 100 pm
Baiganwadi Govandi Vakdi, Taluka Panvel, District Raigad,| unapplied 5.00 p.m. |Rs 02'56’0001'
Mumbai 400043 Maharashtra 410206. interest, (10% of Rs. 5.00 p.m.
Mrs. Shashikala Suresh Encumbrance known to Bank: Nil un-serviced 25,56,000/-)
Wagh interest and 3. Bid Increase
Add:- Kamla Raman other charges Amount:- Rs
Nagar Nr. Sai Baba Mandir thereon 25,000/-
Baiganwadi Govandi
Mumbai 400043

For detailed terms and conditions of sale, please refer to the link provided in https://www.bankofbaroda.in/e-auction.htm and https://ibapi.in. Also,
prospective bidders may contact the Authorized Officer on Mobile No. 9766027999.

SCAN HERE

For detailed terms & conditions.
Date :23.08.2023

Place : Mumbai

Authorized Officer

BRIHANMUMBAI
MAHANAGARPALIKA

K.E.M. HOSPITAL, PAREL, MUMBAI-400 012
E-TENDER NOTICE
No. KEM/2445/AEME Dated : 22.08.2023

This is an E-tender Notice. The Municipal Commissioner of Greater Mumbai invites E-Tender for the
following work on "ltem rate basis".

Sr. Name of the work Earnest Money | Bid Start Bid End Date
No. Deposit Rs. Date & lime
& Time
1 2 3 4 5
1 |Various fixing work at Ground floor old building K.E.M. 20000/- 23.08.2023 30.08.2023
Hospital Hospital, Bid No. 7200058440 @ 1% (17:00 Hrs.) | (17:00 Hrs.)
2 |Eligibility criteria (Packet 'A") 30.08.2023  |17.30 Hrs.
3 |Technical Bid (Packet 'B') 30.08.2023 |17.45 Hrs.
4 |Commercial bid (Packet 'C') 02.09.2023 |11.00 Hrs.

The intending tenderer shall visit the Municipal website at http://portal.mcgm.gov.in for further details of
the Tender. Tenders shall note that any corrigendum issued regarding this tender notice will be published on the
MCGM portal only. No corrigendum will be published in the local newspapers.

The tender documents will not be issued or received by post.

Sd/-
PRO/1334/ADV/2023-24 Dean (K.E.M. Hospital)

Let's together and make Mumbai Malaria free




